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~IOllTl'EE ON PRIVATE MEMBERS' BUJS AND RESOLUTIONS 

(l'tftA Lale SabM) 

I, the CblirmaD of tbe Committee on Private Members' Billa and 
&.,autlCJnl. hntn1 been autborl8ed bJ tbe Committee to preeent the 
a.port an their blbalf, ....-t this Twelity-tbird Report. 

2. The Committee met on the 28th Februlry. 1973 for-

1. CluliflcaUon and allocation of tfme for d.ilcuajon Of Billa 
(vide Appendix) under claUHS (b) and (c) of Rule 294(1) of 

- tbe Rules of Procedure. 

n. Reconsideration of the cJ1mflcation. of the Delhi Rent Control 
(Amendment) Bm, 1972 (Ametldtnnt of HCtiOn 2) by Shrl 
SbMbi mauman. 

m. Allocation of time to tbe Raolutions at item N• 2, 3 and f 
let down in the List of Bulinea for Prtday, the 2nd March, 
1973. 

~ and alloc:Gton of time to Billi 

3. The Memben-in-cbar&e of the Billi were invited to attend the 
llittiDC. None of them attended. 

4. After comklerlnc all upecta Of the Billa, the Committee recom-
mend that all the Bms be plaeed in cateeory 'B'. The Committee re-
commend allocation of time for each of the Billa .. lhown in column 6 
of the Appendix 

~Cldon OJ/ claai~tiotra "1 a JJiU 
5. The Committee conllidered the request of Shrl Sb11hi Bhuahan \0 

recomider their earlier recommendation living cateaory 'B' (mde Nine-
teenth and Twentieth Reports) to hia BW, namely, the Delhi Rent 
Control (Amendment) BUl, 1972 (Amendment of HCdcm 2) and place ft 
in cateamY 'A'· 'nle member w11 invited to attend the sitting. He 
attended. 

After bearinl the Member, the Committee carefully reeomtdered all 
aspects of the matter but ltill came to the condulion that the BW be 
placed in cat.eaorY 'B'. 

Allotmnt of time to kaolutioftl 

6. The Members who bad tabled the re90lutfons were invited to 
attend the sttttna. Sarvuhri H. N. Mukerjee and Semar Guba attended. 
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'1. Tbe Committee reeomrnend the allocation of time u follows:-
(1) BaolutioD reprdiD8 nationalilatioa of Foreiln Oil 2 boun 

Compenill and otber vital industria 
(2) B.,iutton nprdlDa memorials for MetajL 

(I) 8-olution repnliae bifurcation Of ADdbra 
Pradesh. 

~ 

•. Tbe Committee recommend tbat-
(1) the clNltftnition ad allocatioa of time to Billa bf tbe Cola-

mtttee. .. lbown in tbe AppendiJ;, be .... to .,,. the Rouw. 
and 

(U) the allocation of time to redvtioaa. u lhown in parqr.ph '1 
above, be alNld to bJ the Route· 

Nsw D&lu; 
,.....,, 28, 1973. 
~'1,iiii (~ 

G.G.SWSLL. 
a.am.a. 

c°""""* °" Pri..w If embers' 
BtU. .... lhloWtiou. 



SL Name ot the Bil I and 
NO. the Member-in-charge 

I 2 

I. '1'be Coutinttion (Amend-
meat) Bill, 1972 (AllWlfd-
_..,of SnJntlt Sc'*"'k) 
by Shri Bhogendra Jha. 

2. '1'be ConltkutiOn (Amend-
ment llill, 1973 (A.t.4-
"""' ., tlrticla 100 mid t=. by Sbri R. P . 

.. mnbL 

--- ,,, -.,... ......... ~ 

APPENDIX 

Bn I No. c.tcsory Time recommended 
rcc<>mmended by the Committee 

3 4 s 
llO of 1972 B 2 boun 

2 of 1973 B a houri 




